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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH ‘
NEW BELHI,

CCP No,372/92 in Date of decision:
CA Ne,768/86

ghri Ashok Kumar SN Pautitioner
Vs,

Shri Shard Kumar,

Superintendsnt ef Police,

BT B-1751C-11,CG0 Complex,

New Delhi, ' - Regpondent

16.2.93

Corami« 'hs Hon'ble Mr,Justice V.5,Malimath,Chairman

The Hen'ble Mr, I.K.Rasgotra, Member{A)

for the petitioner -—men shri Gyan Prakash,

Counsel,

For t he Respondents ——— Noene,

ORDER{CRAL)

(PASSED BY HON'BLE MR.JUSTICE V.S.MALIMATH,CHATRMAN)

-~

CCP is dismissad as withdrawn,
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